
THE G UHATI HIGH COURT AT GU AHATI
[HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESHJ

No.HC.vu-67/ 2022 I 4238 I A

Smti Jayashree Bora,

Joint Registrar (Vigilance),

Gauhati High Couft,
Guwahati.

From

To,

Sub:

Ref:-

Sir,

Shri Lohit Kumar Saikia,

Presiding Offlcer,

Industrial Tribunal, Guwahati.

Withdrawal of Earned leave.

Your letter No. IT.6120241 143 dtd. 0+p5.2024

+L
Dated Guwahati the 5 May,2024.

dated , q- OS-?eL^

With reference to the above, I am directed to inform you that you have been
granted withdrawal of earned leave for three days from 04.05.2024 to 06.05.2024, as
prayed for.

Yours falthfully,

eU.
JT. REGISTRAR ruIGII.ANCE)

Memo No. HC.Vll-67 I 2022 I 4239-4240 I A,
Copy to:

The Principal Accountant General (A&E), Assam, Guwahati for information.

The Project Manager, Gauhati High Court.
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